22.03.2017 J-1

22.03.2017

AT 10.30 A.M

1. LPA 15272017

2. LPA 138/2017
CM APPL. 765672017

3. LPA 139/2017

CM APPL. 7664/2017

4. LPA 461/2016

5. LPA 146/2017

PRONOUNCEMENT OF JUDGMENT (APPLT. JURISDICTION)

COURT NO. 1

(DIVISION BENCH-1)

HON"BLE THE CHIEF JUSTICE
HON"BLE MS. JUSTICE SANGITA DHINGRA SEHGAL

SUKH RAM

VS. DIRECTORATE
OF ENFORCEMENT &
ANR.

GOVT OF NCT OF
DELHI
VS. SANJAY & ORS.

GOVT OF NCT OF
DELHI

VS. DHAN RAJ & ANR.

OASIS FILMS
VS. DOORDARSHAN
& ORS.

N.S. SHARMA & ORS.

VS. SOUTH DELHI
MUNICIPAL

CORPORATION & ANR.

KIRT1 UPPAL, AJAY LAROIA
SAHIBA PANTEL, SUMATI SHARMA
SIDDHARTH CHOPRA, MEENAKSHI
ANURAG AHLUWALITA, NISHA SHARMA
BHAV RARORA

B. MAHAPATRA,

B. MAHAPATRA,

SUMIT PUSHKARNA, SUMIT CHANDER
RAJEEV SHARMA, RAKESH KUMAR

MOHAN K. KUKREJA, B.L. KHATRI
SURENDER SINHA, RAMEEZ SIDDIQUI
SAMEER ABHYANKAR



22.03.2017 J-2 PRONOUNCEMENT OF JUDGMENT (APPLT. JURISDICTION)

COURT NO.4

(DIVISION BENCH-4)

HON"BLE MR. JUSTICE PRADEEP NANDRAJOG
HON"BLE MR. JUSTICE YOGESH KHANNA

FOR ORDER

1. RFA(0S) (COMM) 4/2017 ZEE ENTERTAINMENT SANDEEP SETHI, SUDEEP CHATTERJEE
ENTERPRSESIS LTD JAYA MANDELIA, KANGAN RODA
VS. SAREGAMA INDIA P_. CHIDAMBARAM, RAJIV NAYAR
LTD. AJAY BHARGAVA, VANITA BHARGAVA

ANKUR SANGAL, SHARNGAN

COURT NO. 36
EXTENSION BLOCK (SECOND FLOOR)
HON"BLE MS. JUSTICE MUKTA GUPTA

1. CRL.A 154/2016 SONI @ MEHTAB DHAN MOHAN, TANU B. MISHRA
VS THE STATE GNCT HIREIN SHARMA
OF DELHI

2. CRL.A 329/2016 JAHID @BANTI AJAY VERMA, RAVI NAYAK
VS STATE

3. CRL.A 424/2016 SALEEM @ MENDAK SAURABH KANSAL, PALLAVI S. KNASAL
VS. STATE MEENAKSHI CHAUHAN

4. CRL.A 596/2016 VICKY DHAN MOHAN, TANU B. MISHRA

CRL.M.B 1266/2016 VS. THE STATE RAINI GUPTA

(GNCT OF DELHI)

5. CRL.A 650/2016 HARISH @ ZAHAR MANIKA TRIPATHY PANDEY

CRL.M.B 1355/2016 VS. STATE ASHUTOSH KAUSHIK
RAVI NAYAK
HIGH COURT OF DELHI
21ST MARCH, 2017 REGISTRAR (LISTING)

/177777777



22.03.2017

25.

26.

AT 2.15 P.M.

CsS(0s) 168/2016
I.A. 4405/2016

Cs(0s) 358/2016
I.A. 8664/2016
I.A. 8666/2016

FOR PRONOUNCEMENT OF JUDGMENT (ORIGINAL JURISDICTION)

COURT NO. 21 (0s-C)
HON'BLE MR. JUSTICE RAJIV SAHAI ENDLAW

MASTER NEEL DAYAL & ORS SUMIT BANSAL, PRIYANKA KAPOOR
Vs. SOMESHWAR DAYAL & ORS RICHA OBEROI, MALAVIKA
RAJKOTIA, RANJAN N.

RAVINDER KUMAR KHANNA JAGJIT SINGH
Vs. PREM PARKASH KHANNA &

ORS
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